
22.11.2024

NOIDA 

190



lIN TLO MÀTTER OF: 
DR. DEVASIISI BIIATTACHARYA 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 455/2015 

STA1OF UTTAR PARDESH & ORs. 

1. That I, 

A0TARF 

solemnly affirm and state as under: 

Hnshe! 

VERSUS 

AFFIDAVIT 0N BEHALF QF THE RESPONDENT NO. 7. 
COMMISSIONER OF POLICE/ SSP, AGRA IN COMPLIANCE OF 
ORDER DATED 13.08.2024 PASSED BY THE HON'BLE NATIONAL 

Reg.so NQTARIAL NOTAZR 

VMENS 
...APPLICANTS) 

...RESPONDENT(S) 

aged about ycars, S/o Shri 

postcd as Commissioner of Police, Agra, do hercby 

het 

.Commissioner of Police, Agra, am fully 
convcrsant with thc facts of the case and am competent and authorizcd to 
shear the present Affidavit. 

-2Tha the present matter was filed by the Applicant in 2015 for alleging 
Dearge scale pollution being causcd by unorganized petha manufacturing 

NEndustry in Agra City. Further the Applicant through the Original 
Application is secking directions from the Hon'ble Tribunal to stop the use 
of fossil fuels for petha manufacturing and not to dispose of waste products 
in sewage or in open places in Agra. 

GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI 
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Verificd at day of November, 2024, that the 
contents of the above aflidavit from paragraphs I to 13 are believed to be 
true and correct to the best of my knowledge and belicf. No part of it is 
falsc and nothing material has bcen conccaled thercfrom. 

OTAR 
Har Pd Bachel 

Keg. (12001/ 
RNNE NTOLS 

VERIFICATION 

Who is Leror 

hu Uocrstang & aclnereby Salomny efirrm tn apovc C nts T Persar Onnuf tv S 

nta 

on this 

Mer Rrdeud Bagt 
Olariat Notery Agr 
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